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‘encourage setting up of minf cement
plants,

() Does not arise.
Raowerve] posty for Scheduled Castes/

Sebheduled Tribes which remained um-
filled on 1-2-1980

1808. SHRI LAKSHMAN MALLICK:
Wil the Minister of DEFENCE be
pleased to state:

(a) the number of posts resarved
for the Scheduled Castes/Scheduled
Tribes in the Ministry of Defence
‘which remained vacant on 1st Febru-
ary, 1980; and

‘r, what are the reasons for not
filling up of these posts and by when
these vacancies are likely t> te filled
up?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
C. P. N, SINGH): (a) and (b) The
information is being collected and
will be laid on the Table of the
House.

Reconstitution of Nationa] Integration
Council

1808. SHRIMATI PRAMILA
DANDAVATE: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether Government propose
1o reconstitute the National Integra-
tion Council;

(b) whether the proposed National
Integration Council has been given
some kind cof guidelines; and

(o) if so, what are the main guide-
lines in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA): (a)
to (c) The matter is under active consi-
deration of the Government.

Betting up of Salt Industry in West
Bengal

1810. SHRI"'MUKUNDA MANDAL:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government are con-
sidering any proposal for setting up

10 LS—-17.

Salt Industry in the Sunderban Area
of 24 Parganag in West Bengal;

(b) if g0, facts thereof;

(¢) whether Government have
studied the feasibility for construc-
tion of Salt Industry at Contai of
Midnapore in West Bengal including

Sunderban of 24 Parganas.
(d) if so, details thereof; and

(e) i" not, reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT SINGH.: (a) to (e) The
possibilities of setting up Saly Works
in the Sunderban area of 24-Parganas
has been investigated by the Salt Com-
missioner’s office, It was found that
the area is not fit for the setting up
economically viable Salt Works since
the density of brine is insufficient snd
there is a heavy inflow of gweet water.

As far as the Contal area of Midna-
pore District is concerned, Hindustan
Salt Limited were required to carry
out a detailed feasibility study for the
setting up ‘of Salt Works in that area,
Investigations however coulq not take
place sincg the West Bengal Govern-
ment was unable to handover land for
this purpese. Besides, theg partiegs in
occupation have obtained a Order
from High Court, Calcutta,

Border Crimes on West Bengal
Bangladesh Border

1811. SHRI INDRAJIT GUPTA: will

“the Minister of HOME AFFAIRS be

pleased to gtate:

(a) whether Government are aware
that incidence of smuggling, inflitra-
tion and other border crimes are in-
creasing along the riverine borders bet-
ween West Bengal and Bangladesh;

(b) whether B.S.F. patrolling, par-
ticularly in the Basirhat, Boongaon and
Hasnabad areas, is quite inadequate
for effective checking operations; and

(c) the action taken by Government
in the matter; if any?





